n | TEM NO. 103 COURT NO. 11 SECTI ON | VA

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Givil Appeal No(s). 3198/2007

AGRI CULTURAL PRODUCE MARKETI NG COMMITEE Appel | ant ('s)
VERSUS

BANNAMMA( D) BY LRS. Respondent ( s)

(with appln. (s) for raising additional grounds)

Date : 10/07/2014 This appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE RANJAN GOGO
HON BLE MR JUSTICE M Y. EQ@BAL
For Appellant(s) Ms. Anj ana Chandrashekar , Adv.
For Respondent (s) M. Basava Prabhu S. Patil, Sr. Adv.
M. B. Subrahmanya Prasad, Adv.
UPON hearing the counsel the Court nade the follow ng
ORDER
Heard | earned counsel for the parties.
Hear i ng concl uded. Judgnent reserved.
[O P. SHARMA] [ SNEH LATA SHARMA]
COURT MASTER COURT MASTER
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